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F. No. _(2=26 / CESTAT/CPIO-ND/VPP/ZOI-E'
Customs Excise and Service Tax Appellate Tribunal
West Block No 2, R.K. Puram, New Delhi-110 066
' Dated. 22’/?// 7

ID No. _[=2 »Zw{///?

To,
K. phhinal Sl
D159 Flpar=777", Saly'-£
— Lty ) M egrr 1/009)

Subject: Information under Right to Information Act 2005.
sir, |

. 279/
Please refer to your RTI application No. DeP E‘//'Q/Zeﬁ/ _ Dt./
"27/ 2—//3» and our ID No. éZMZf)My the information received

from 2N/ containing is enclosed herewith
for your reference pléase. 6| Yage

You are, Therefore, requested to please acknowledge the receipt and
deposit Rs. (@ 2/- per page) to this Tribunal by cash or DD
in favour of Accounts Officer, CESTAT, New Delhi.

Note:- RTI application’s replies which are related to outer benches may be
gathered form there by filing RTI applications there directly, for
facilitation, CPIOs are nominated at all outer benches separately.

If aggrieved, you may file an appeal under section 19 of RTI Act

within thlrty days before Hon’ble First Appellate Authority, CESTAT New
Delhi. : .

| - | (V.P. Pande
& , _ Central Public Information Officer

Copy to:- Computer section [or website

PO, . A




F. No. 33/RTI/Misc./CESTAT-ND/Admn.2016
Customs Excise & Service Tax Appellate Tribunal

West Block No. 2, R.K. Puram, New Delhi — 66

Dated : 20.03.17
I.D. No. 12-26/2017

Sir,

Sub : Information sought under Right to Information Act, 2005

With reference to RTI application no. DOREV/R/2017/80279/3 dated
27.02.17 filed by Sh. Abhinav Seth alongwith the copy of Ministry Letter No.
R-20011/35/2017-CA Cell dated 08.03.17 in CPIO 1.D. No. 12-19/2017, the
relevant information pertaining to Administration section is as under :

Only 02 employees in this Tribunal are benefited from bunching of stages
in the revised pay structure under CCS (Revised Pay) Rules 2016 in the
Level -16 and disbursing the salary amount as obtained after bunching.

The date from which bunching of stages was approved for implementation
is one employees is 18.10.2016 and other is 14.12.16. Both are getting
revised salary w.e.f. 01.01.2016.

Yours faithfull)/
Ve

/&9‘3
(Bineesh Kumar K.S.)
Deputy Registrar (Admn.)

To

\Msistant Registrar, CESTAT, New Delhi
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RTI MATTER/SPEED POST

F. No. R-20011/35/2017-CA Cell
Government of India
Ministry of Finance
Department of Revenue
(Competent Authority Cell)
%k ¥
New Delhi, North Block
Dated: the 08" March, 2017

To

1. The CPIO0/Competent Authority, New Delhi
2. The CPIO/Competent Authority, Chennai
3. The CPIO/Competent Authority, Mumbai
4. The CPIO/Competent Authority, Kolkata

5. The CPIO/Registrar, Appellate Tribunal

6. The CPIO/Registrar, CESTAT

Subject: RTI application No. DOREV/R/2017/80279/3 dated 27/02/2017 of Shri Abhinav Seth,
under the RTI Act, 2005.

Sir,

Please find enclosed herewith an RTI application No. DOREV/R/2017/80279/3 dated
27/02/2017 of Shri Abhinav Seth. The application is forwarded under Section 6(3) of the RTI Act,
2005, for providing necessary information, directly to the applicant under intimation to this office.

Encl: As above

Yours hfully

-

DR.C D (s”Bhowmick)
) Under Secretary & CPIO, CA Cell

Tel No. 23095359
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https://rtionline.gov.in/RTIMIS/CP10/ RTIDetails.php?reg=MUbADuUS...

- RTIREQUEST DETAILS (mnasni mam famr)

Registration Number (SSfi&or DOREV/R/2017/80279/3 Date of Receipt 27/ 02/ 20]7

an (e 1 a) :
Transferred From (& Department of Revcnue on 03/03/2017 Wlﬂl Rcfcrence Number
. DOREV/R/2017/80279
FYATAR):
mmmmm 2005 #?rtmrs(s) %Fat—cwia
Remarks(feoquf) :
T mara ¥ i%rnrmmﬁa a?rmé’rtl
Electromcally Transferred Language of Englxsh
Type of Receipt (FH)E HT THK) f{?ﬁ (gitthyer Public Request (309
’ Y 3T :
Name (1) : Abhinav Seth Gender (fm) ; Male |
Addicis (q?"') D 159 Floor-IH Gah—6 laxmi Nagar Pin:110092
State (5 9) : Delhi Country (?.'!l') India
Detalls not prov1ded Moblle Number +91 7838120065 !
Phone Number (e &) : : mm ; |
Emall-ID m m abhmavsethSl@yahoo com
Status (m Riral/Urban) : Urban Educatxon Status
Requester Lctter Details not provided Details not
Number(mﬁ 9 W) ; Lottor Dtk s juunidpd
Is Requester Below Poverty No Indian
Line ? (T 3maa a0t Y Sy Sintos
TR PR
0 (Recelved by Payment
Amount Paid (& &1 $arare) Department of Mode of Payment Gateway
. Expenditure) (original Wiﬂ THN)
recxpmnt)

Request Pertains to (31?53\1: S.Bhomick US(CAT)
ﬁmﬁ%ﬁa a'aﬂra %)

3/7/2017 12:00 P?












details https://rtionline.gov.in/RTIMIS/CPIO/RTDetails.php?reg=MUbADuS...

Sir/Mam,
Through rights guaranteed in RTI Act(2005), following information
relevant to your Ministry/Department is sought:

1. Kindly furnish the total number of government employees in
your ministry/department who have been benefited from bunching
of stages in the revised pay structure under CCS (Revised Pay)
Rules, 2016. The information be furnished in accordance to various |
levels of pay in pay matrix i.e. level in pay matrix-wise. Also |
furnish the maximum number of stages that have been bunched at
each level in pay matrix in your ministry/department. §
Information Sought (SIFTHRY i . i ?
At 2. Kindly furnish whether or not the employees in your .
ministry/department are now being disbursed the salary amount as |
obtained after bunching. Also, Kindly furnish the date from which
bunching of stages was approved for implementation and the date
from which the concerned employees started receiving the revised
pay i.e. the pay after bunching. It is requested that the information
be furnished levels of pay in pay matrix-wise.

Please explicitly furnish the Name & Address of the Appellate |
Authority in your reply.

Thank you.

Sir/Mam, "
Through rights guaranteed in RTI Act(2005), following information |
relevant to your Ministry/Department is sought: |

1. Kindly furnish the total number of government employees in |
your ministry/department who have been benefited from bunching
of stages in the revised pay structure under CCS (Revised Pay) ,
Rules, 2016. The information be furnished in accordance to various
levels of pay in pay matrix i.c. level in pay matrix-wise. Also ’
furnish the maximum number of stages that have been bunched at
each level in pay matrix in your ministry/department.
Original RTI Text (F&¥
‘ IR . 2. Kindly furnish whether or not the employees in your

e ministry/department are now being disbursed the salary amount as
obtained after bunching. Also, Kindly furnish the date from which
bunching of stages was approved for implementation and the date
from which the concerned employees started receiving the revised
pay i.. the pay after bunching. It is requested that the information
be furnished levels of pay in pay matrix-wise.

Please explicitly furnish the Name & Address of the Appellate
Authority in your reply.

3/712017 12:00 PM



